
CENTRL ADMINISTRATIVE TRIUN4L 

CALCUTTA 8ENCH 

No. OA 765 of 96 

Present : 	 Mr.J.ustjce S.N.Mallick, Vice—Chairman 

Hon'ble Mr.S.Dasupta, Riministretive Ilember 

SURYA DEB APHIKARI 

'Is 

UNION OF INDIA & ORS. 

For the applicant 	: None 

For the respondents: lr,5.P.K2r, 	couse1 
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0 R DE 

S.N.Malljck, VC 

None appears for the petitioner today when the matter is caile 

for admission hearing. Mr.S.P.Kar, id. counsel Por the respondents is 

present. Reply is Piled today and be kept on record vlr.T.K.iswas, id. 

counsel practising in this Triiu.nl submits that the advocateon_record 

is ençaqed elsewhere. It appears from the record tbt on Pour earlier 

successive occassions none apoeared for the petit.'oner on calls. The 

pp1ication is accordingly dismissed for defau o No order 2s to costs 

MEtICER VICECHURI'iN 

 


